IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

Ceds

667 QF 1996

BRETWEEN
1., Y. SurvanaraVYaba.ll
Apparae
Survanaravanha
Adinaravana
Dasamma
Jagannadham,II
Krishnamurthy
. K.Simhachalam
9. CH. Bhgskararae
10.D.Jegulu
11.8.Apparae
12.K.Rajappradu
13.P.5imhachalam
14.B.Simhachalam
15.a,.8adhu
16 M,.Simhachalam
17.H.SuryaRarayala
18 .,H.Lakhumayya
19.H.Krishnamur thy
20.G.Bhaskarara®
21.,G.Trimurty
22.CHKaruvﬁdu
23.G.Madhava Rae
24.E.Gevinda Rao

25,E.Venkata Rao

54

Dated,

the 19th apgust, '98.

C@ntd'-..z




0.n, 667 OF 1996

26, D.Mallayya

27. CH,Dalappa

28. K.Jagga Rae

29. K.Simhachalam

30. H. ﬁama Rao

31, CH. Krishngmurthy.IX
32, E. Venkata Ramana,
33, D.Venkatesam

34, Duppala Sanyasi

AND

1. The Chief Generzl Marager,
Telecem, Hyderabad.

2. The CGeneral Manager,
‘ Telecem, Visakhapatnam.

3, The Telecem Dist. Engineer,
srikakulam.

COUNSELS @

Fer the Applicants

(2]

Fer the Respendents’

CORAM :

THE HON'BLE MR, R. RANGARAJAN, MEMBER (A)

THE HON'BLE MR. B,.S. JAI PARAMESHWAR, MEMEER (J)

QRDER

Mr. M, Keshava Rae

Mr. V. Rajeswar Rae

eess AEPlicants

eses Resgpenddnts

( PER: HON'BLE MR. B.S. JAI PARAMESHWAR, MEMBER [(J) '

i, Heard Mr. M. Keshava Ré@, Learned Counsel fen the

applicants and Mr. V. Rajeshwara Rae, Learned Coungel for

the respendents,

n-
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2.
working .. Jas Linemen in Srikakulam Secter under the

Telecem District Engineer, Srikakulam. These Linem

identified as belenging te either Greup 'C' er Gréu;

and each greoup is subdivided inte three Divigiens.

3.

all the greups inte a single greup ef Telephona Mecl

and these whe were recruited te this greup weuld st

the scale of pay of Rs.975/« 1540
4, They submit that a screening test was cenduct
that the General Manager, Telecom, Visakhapatnam cc

this test; that the first test was cenducted during

There are 34 applicants in this O.A. They all

They submit that the departmenf had restructug

are
gan gre

) |D|

ed
hanic

rt in

ng ,
naucted

the

year 1994; and that many of the linemen were net ahare

of the ebject of the test with which the said test
conducted. They submit that trsining was imparted
Batches of 25 candidates and the duration of trainli
8 weeks and that in the year 1995, it was made cleJ
enly these whe had passed the screening test and url
the training weuld be taken to the new categery ef

"Phene Mechanic".

5. Hence,

‘

-
-

they submit that the applicants whe

L
[

all seniers had appeared in the year 1996 for the
fcst and the results were anneunced in the year 199
itself, Thay subnit that in the meanwhile 2 batchd
candidates, %he passed the screening test during t}
1994 haé completed training éggii the 3rd batch ceq
en 11,4,96 under the 1eadership.§f the Telecem Dist

Engineer, Srikakulam. They submit that the ranking

the restructured categoery will be en the basis eof
earliest trainee getting the first rank and se en.

submit that the recruitment te the new cadre ef Tel

L9

{

—
L+

Was

in

nNg was
r that

derwant

jwere

Creening
6

s af

e Year

menced

rict

T in

the

They

ephene
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Mechanic sheuld be dene by selecting the candidaté$, ﬁh@
rasced the screening test gnd alse underwent training and
in accerdarce with the senierity.
6. Each éf the applicants has submitted the reprejsentatiens
te the 3rd respendent and a copy ef the same is ammgxed at -
page 11 te the O.A. The applicants submit that the
respendent 5uth@rities have net taken any actiéﬁ ar| their
represeﬁtatimns.
T The applicaents submit that they have te be given
" senisrity abeve their juniers theugh they had been |screened
later, The Counsel for the applicants submits thaff the
DOT hes issuad instructiens accerdingly vide @rdexr [Ne.7-27/
94.NCG dt, 11.7.96, Annsxure-R7 te the rgply. Hewever,
for some unknewn reasens that erder was withdrawn py the
lettar Ne,7-27/94-NCG dt. 9.9.96, Arnexure-RS te the
reply, Thé Legrned Coungel fer the applicants submit that
the senierity should be given in accerdance with the letter
ét, 11.7.96 referred te abeve. If this is dene, there will
be 1o griévance in this coennectien.
8. ‘thmAthe representatiens sre pending, it hag te be
| held that the respendent authgrities hagve net comg te &
definite cenclusiern in this cennactien.
9. Hence, it is prepsr fer this Bench te dispepe of this
O.h. directing the respendents te reply the repregsentatiens
of all the applicants which they haé_submitted already.
13, In case, if seme ef them er all of them haye neot
submitted representatiens, the cempetent autherify sheuld
J
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dlrect them te submit the representatiens expeditieusly.
11. The raspendents theresfter sheuld check the slame
and tgke a judicieus decisien givirng due censiderztlien te
their decisien en the letter dt. 11,7.96.
12. With the abeve directiens éhe C.he is dispesed ef,
Ne cests. :
(B.S. JAZX AMESHWAR) ( R. RANGARAJAN )

" MEMBER(J) _ MEMBER ()

Drted, the 19th August, 1998 ﬁwﬂqf
, o
Dictated in ep2n Cesurt. AR l

Cs




08, 667/96

Capy tpi-
1% The ChiaP Ganeral Manager, Telocem, Hyderabad.
9, The General Manager, Telecem, Visaekhapatnem, -
8. The Talwc@m‘ﬁist:,AEEQinaar, Srikaéulad:' '
ﬁ; One cepy to Mra. N:Kﬁshavalﬂae, Advocate, CAT.;AHyd.
_ 5, One cepy to Mr. V.Rajoswar Rae, Addl;BGSC., ﬁéT.; Hyd,
6. One cepy ts. B33P M(J), CAT., Hyd,
7.  One cepy ta D.R.(A), CAT., Hyd.
% fOne duplicate,’ o
. ‘

&
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IN THE -CENTR L ADMINISTRATIVE TRIDUNAL
HYDERABLD CENCH HYDERA BAD :

—
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T HOM'SLE SHRO R.RANGARAJAN : M(A)

L ND
THE HEN'BLE SHRT B.S5.JAT PARAMESHYAR

1(3)

D.C.\T.ED:' | Lﬂ{ %/

N NN

0ap=r/JUDGMERT ’

nALNG .féselt}#lt-; '

ADMITTZD AND IHTER

‘ M DIREGTIONS
- “1S5UED -

ALL3UED

DISPSED 3F WITH PIRECTIONS

DISMISSED
"DISMISSZD AS WITHORAWN . _

DISHISSED FoR DIFGULT S
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